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in

Notification of the Ministry of Health and
Family Welfare

THE DEPUTY MINISTER IN THE
MINISTERY OF HEALTH AND
FAMILY WELFARE (SHRI PABAN
SINGH GHATOWARI): Madam, 1 lay
on the Table, under sub-section (2) of
Section 23 of the Prevention of Food
Adulteration Act, 1954, a copy (in
English and Hindi) of the Ministry of
Health and Family Welfare (Department
of Health), Notification G.S.R. No.
106(E), dated the 22nd February, 1994,
publishing the Prevention of Food
Adulteration (Second Amendment)
Rules, 1994, together with a delay
statement. (Placed in Library. See No.
L.T. 8055/95)
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REPORT OF THE DEPARTMENT-

RELATED PARLIAMENTARY
STANDING COMMITTEE QF
SCIENCE AND TECHNOLOGY,

ENVIRONMENT AND FORESTS

Dr. M. ARAM (Nominated): Madam ,
I present the Twenty-ninth Report (in
English and Hindi) of the Department-
related Parliamentary Standing
Committee on Science and Technology,
Environment and Forests on the Water
(Prevention and Control of Pollution)
Cess (Amendment) Bill, 1995.

EVIDENCE TENDERED BEFORE
THE DEPARTMENT-RELATED
PARLIAMENTARY STANDING
COMMITTEE ON SCIENCE AND
TECHNOLOGY, ENVIRONMENT
AND FORESTS

DR. M. ARAM (Nominated): Madam,
I lay on the Table a copy of the Evidence
tendered before the Department-related
Parliamentary Standing Committee on
Science and Technology, Environment
and Forests on the Water (Prevention
and Control of Pollution) Cess
(Amendment) Bill, 1995.

REPORT OF THE PUBLIC ACCOUNTS
COMMITTEE

sfi Breimia |l (W Ww): e,
¥ oo ormi @ W v M % Gew &
aeh oran Giifa (qudl @ W) ¥ 88
st W #A o wlEE F SR A A
difa % o W@ red WP @ @ W
(st a fd M W WS W wWE g

REPORT OF THE STANDING
COMMITTEE ON DEFENCE

SHRI S. JAIPAL REDDY (Andhra
Pradesh): Madam, I lay on the Table a
copy (in English and Hindi) of the Fifth
Report of the Standing Committee on
Defence on Defence Research and
Development Major Projects,



